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(d) how many of those from the 
Regular Army are regular conunis-
.ioned officers; and 

(e) how many of these have passed 
staff college courses? 

The Minister of Defence (Shri 
Krishna Menon): (a) to (c). It is not 
in the public interest to disclose 
information as asked. 

(d) A bout 92 percent of the officers 
of the regular Army serving with the 
Territorial Army, are regular Com-
missioned Officers. 

(c) Four. 

Territorial Army 

2482. Shr! Muhammed Elias: Will 
tme Minister of Defence be pleased to 
.tate: 

(a) how many persons have so far 
been recruited in the Territorial 
Army since 1950; 

(b) how many of them are still 
borne on the list; and 

(c) how many of them attend 75 
per cent of the parade, held? 

The Minister of Defence (8m; 
Krishna Menon): (a) and (b). It will 
not be in the public interest to dis-
close this information. 

(ic) About 60 per cent of the persons 
borne on the strength of the Terri-
torial Army, attended 75 per cent of 
the parades held during last year. 
Information relating to the percentage 
of p~rsons who attended 75 per cent 
of the parades this year, is not 
readily available. 

Surrender value of LIte lDsandlCe 
Polley 

2483. Shri Muhammed ElIas: wm 
the Minister of Finance be pleased to 
state: 

(a) how much of first year's pre-
mium of a lite policy is allowed to go 
to the surrender value of it; 

(b) what are ,the expenses that are 
incurred in connection with a new life 
policy (fullest details required); 'and 

(c) jf it is too high, whether Gov-
ernment propose to consider to re-
duce it? 

The Minister of Finance (Shri 
Morarji Desai): (a) Ordinarily nO por-
tion of the first year's premium goes 
to contribute to the surrender value. 

(b) and (c). The Corporation hIu; 
to spend on commission to Agents, 
emolumen ts to field officers, fees to 
medical examiners, policy stamps and 
publicity, besides incurrbg expendi-
ture by way of establishment charges. 
The exact amount differs from policy 
to policy but it is on an average 
80--90% of the first year's premium. 
The percentage of the first year's pre-
mium that the Corporotion is spending 
on new business is not higher than the 
level of first year expenses incurred 
by the insurers in the past. 

List of Scheduled Tribes 

{ 
ShrI 8anpnDa: 

2484. 8hri R. C. MaJhl: 
Shri S. C. Godsora: 
Shri B. C. Prodhan: 

wm the Minister of Home A1IairB 
be pleased to state: 

(a) whether it ill a fact that the 
Government of Orissa has recommend-
ed to the Government of India for the 
deletion of the names of certain sche-
duled tribes of Orissa from the Jist 
of the Scheduled Tribes (Order) of 
19116; 

(b) if so, what are the names of 
these tribes; and 

(c) the reasons for the recommen-
dation fOr deletion of names? 

The Deputy MID.iSter of Home 
A1Iairs (Shrimati Alva): (a) to (c). 
Whatever recommendations the 
Government of Orissa have made 
regarding the list of Scheduled 
Tribes are under considera.tion 
of the Government of India, and un-
til a decision is reached it would not 
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be in the publk interest to di~. 
them. 

Voluntary amalgamation of Comertoee 

!48~ J Shri S. C. Samanta: 
:>. L Shri Subodh HlLIISda: 

W'UI the Minister of Steel. Mines 
aDd Fuel be pleru;ed to state: 

(a) whether the twenty-five propo-
sals for vOluntary amalgamation in-
volving forty-eight coJlieries have been 
carried out; 

(h) how many of these collieries 
were uneconomic; and 

(c) whether any legislation wiU be 
necessary for this purpose? 

The Minister of Steel, Mines and 
Fuel (Sardar SwaraD Singh): (r.) 
Fourteen out of the 25 proposals 
approved for voluntary amalgamation 
upto the end of March, 1960, have 
been implemented. 
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(b) Thirty-four out of 48 eollieriea 
involved in the approved proposala 
were uneconomic. 

(e) No, as the amalgamation in 
these cases is voluntary. 
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